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fure, the Government should respect the
wishes of the House and see that either this
Bull 1s recast or a new Bilt s brought before
the House so that the obligation of the nation
to these mariyres 1 fulfilled
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MR  SPEAKLR You will continue
lates on  The Prime Mimster will make a
statemenl now — ——

12 29 hrs

STATFMENT RL INDIA'S DICl-
SION TO CFASH OPERATIONS FROM
2000 HRS ON THI 171H DLCFMBIR,
1971 ON ALL FRONTS IN THE WFST-
ERN SECTOR

THL PRIME MINISTER, MINISTLR

OF ATOMIC ENERGY, MINISTFR OF
ELCCTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTLR OF INFOR-
MATION AND  BROADCASTING
{SHRIMATI INDIRA GANDHI)
Mr Speaker, Sir, on March 31, 1971 six
days after the great upheavel n Bangla
Desh, 1 had the honour to move a Rusolu-
lion 1n this House

1 sard then that Indwa’s permanent interest
m peace and our cosmnmutment to uphold
und defend human rights demanded the
imediate cessation of the use of force and
of the massacre of defenceless people of
Bangis Desh. ! had calied upon alt peoples

4nd Governments 1o take uigent amnd cons
stiuctive steps to  prevail upon the Govern-
ment of Pakwtan to immediately end the
systumatic decimation of a people [ had
concluded my statement by expiessmg the
profound conviction of this House that the
historie upsurge of the 75 mullion people of
Fast Bengal would trumph  We also gave
an assurance that their strugele and sacrifice
would recewve the whole-hearted sympathy
and support of the people of india  Today,
the pladge we then made together n this
Houw and in the country stands redecmed

1t 14 natural that the people of India should
be clated We can also understand the
gieal tejoring of the people of Bangla
Desh 1 share the ddation and the joy
But as the Gita say  nerther jov nor sorrow
should Git the halance of vur equanimity
or blur ouwr vision of the future

All those who have borne arms all those
who have beun involved in the planming and
direction o the operations, all the peoplg
of India who have responded so genetously,

thesc aic to be thanked and congratulated

It 15 & victory but a victory not only ol
arms  bul of ideas The Afwkei Bahim
would not have fought so danngly but for
its passionate wge for freedom and the cst-
ablishment of # special 1dentity of Bangle
PDesh  Our own forues would not have
been so fuatfess and refentless had they not
been convineed of our cause

India has always stood for breadth of visi-
an, tolerance of the points of view of others,
of being in the battle vet above 1t.

We stand for Democracy, for Seculanism
and for Socialism Only this comtunation
opens the way for full freedom, gives protec-
uon to the weakey sections and provides
opporiunmty for the growth of different
persondlities

We believe that mo nabon can be built
on concepts which are negatine or which do
not have meaning foi 4l its people. Un-
fortunaigly, Pakistan has based its policies
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{Shrimaii Indira Gandh']
.on hatred for, and confrontation with
Tndia,

_ MWhile we re-dedicate ourselves to our
ideals, [ hope the people of Pakistan will seek
& path which is more in kecping with their
circumstances and needs. These 24 years,
we have heard many aggressive speeches and
much abusive and false propaganda against
us, We cannot believe that this is the true
voice. of the Pakistani people. Thev have
been kept in darkness by their successive
regimes. We want to assurc them thal we
have no enemity towards them. There
are more things in common begtween us
than those which divide us.

We should like to fashion our relations
with the people of Pakistan on the basis of
friendship and understanding. Let them
live as masters in their own house and devote
their energies to the removal of poverty
and incqualities in their country.

“Tt is this sincerc desire which prompted
us last evening to instruct our Army, Navy
and Air Force to cease operations from
20.00 howrs today on all ironts in
he west.

I am grateful for the support which all

political parties of the country have given
" during this difficult period and specially to
* this initiative on behalf of peace. -

This offer was communicated to the world

community by our Minister of Fxternal

- Affirs, Sardar Swaran Singh in New York.

We also had it formally conveyed to the

Government of Pakistan through the Swiss

Embassy.. We hope that the peopie and the

" rulers of Pakistan will appreciate and re-
cipm.re this offer.

: l'hemmmm w!nch mtdﬂowrrom
H‘ailum 1o do so will rest squarcly upon the
“ military rulers of Pakistan. However, re-
.. gardiess’ of what happens on tha western
. ‘front; te¥'us not be complacent. ~The com-
"thtmmmmwamm
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‘We'must be very. vigilantto .
._'.Whlt Mf Va;psyns uynu not: mact. He
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above all, the fundamental beliefs of our
national exilstence. -
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MR SPEAKER: We will look into it
later,

SHRI A. K, GOPALAN: (Palghat) : Mr.
Speaker, Sir, on a point of procedure, we
have to say something...

MR SPEAKER:
body.

| am not allowing any-
I am not allowing speeches.

SHRI A.K. GOPALAN : There is a
certain procedure. The question is when
leaders of groups are called and they decide
somothing, whether when some members
of that group does not agree, this procedure
must be stopped. Those leaders were
prescnt; | was present | undersiand that
the Member of the Jan Sangh, Mr Pitambar
Das not only agreed, but he said that before
Yahya Khan makes a thing we must do it.
On behalfl of iy party, if 1 say something,
‘f { am wrong, it must be discussed there.
The procedurc is not that the party leaders
are called and they agree on something and
aguin they take it up in the House. if such
a procedure is allowed to stand then there
i$ no usc calling the leadcrs. )

st wrw fagrdy wwddt : wsgw . wETw,
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MR SPEAKER: Tiué is mt the mm
time,

SHRI INDRANT GU‘P’TA (Ahpew)
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was not present in the mecting, nor was | and
S0 we are on egual footing. We have care=
fully checked up reports from all the Mem-

bsrs who were present and the leaders. Two

Members were present on behalf of Mr.

Vajpayee's party,—Mr Pitambar Das and

Bhai Mahavir ji. Everybody knows that

declaration or announcement—the text of

it,—was gone through line by line, even

certain changes were made by agreement

and the whole thing was approved. No-

body objected to it. Mr. Vajpayee cannot

come now and say this . . ..

MR SPEAKER: 1 think propriety de-
mands that . . .

SHRI S.M.BANERJEE (Kanpur): Some-
thing wrong in their leadership.

MR. SPEAKER: This should not have
been brought. There may be many after-
thoughts but this should not be brought
here. T am not going to allow it. You
can have it later on. T have another pro-
gramme

ot grw fagry avwedr o wAT w ==t
ATF AT EHST )

12.39 hrs.

ANNOUNCEMENT RE. MEETING
OF MEMBERS OF PARLIAMENT
IN THE CENTRAL HALL TO

FELICITATE THE PRIME MINISTER

MR. SPEAKER: 1 have a very good
news that tomorrow at 4 O’clock. all of us,
all sections of this House will felicitate
the Prime Minister in the Central Hall and
it will be my privilzge—of course, I am not
assuming it mysclf, but there was a suggest-
ion of othcrs also,—that T shall be presiding
over it. Thereafier, because I shall be pre-
siding over it willingly, 1 will be. At Home
also to all the Members. [.was thinking
of going to my constituency and I -hoped
by that time I will give the news of ceasc-
firc also. Most of the war was fought in
my constitueney, Amritsar district. during
the last war and this war also. Because
I do not speak in the House the Prime
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Meeting of M. Ps. to 74
felicitate P.M.

Minister should be very considerate to my
constituency.

SHRI ATAL BIHARI VAJPAYEE (Gwa-
lior): Because of fhe war, the hon. Prime
Minister cancelled the tour of my constitu-
ency. Let her visit my constituency.

MR. SPEAKER: 1 shall have to take him
to the border areas so that he may chang:
his views some time. Except a few districts
we do need to carry all the Members to the

border places so that they may know what |

a horrible thing it is 10 go to war.
12.40 hrs.

FREEDOM FIGHTERS
ION OF SERVICES)

(APPRECIAT-
BILL-—-Contd.
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